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One Union for one Industry

2047. DR. V. VFNKATESH : Will
the Minister of LABOUR be pleased to 
Slate :

(a) whcti er Ooveriitncnt ine consider-
ing to have a Icgiblaiion lor the purpose 
of having one Union in one Industry;

(b) if so, the fads thereof;

(c) whether the All India Labour 
Organisaiions/Federations/Unions or As-
sociations hiive been consulted on the 
proposed legislation; and

(d) if so. the outcome tliereof along 
with reaction of the organisations ?

THE MINISTER OF STATF OF THE 
MINISTRY OF LABOUR (SHRI T. 
ANJIAH) : (a) No,.Sir.

(b) lo (d). Do not arise.

Arrcsf of SC/ST Employees worlving in 
the Regional Offices of F.C .1. in 

Tamil Nadu

2048. DR V. VENKATESH : Will
the Minister of FOOD AND ClVlL 
SUPPLIES be pleased to staie ;

(a) whether SCST emplojees work-
ing in fhe Regional Officesi of Food Cor-
poration of India in Tamil Nadu have 
been arrested under Essential Services 
Maintenance Act and sunt to various jails 
of Tamil Nadu;

(b^ if so, the number of ihe em.oloyces 
arrested and the reasons for their arrest;

(c) whether these employees have 
been requesting the mangement for imple-
mentation of Government directives re-
garding reservation in recruitments and 
promoiions;

(d) if so, what are their demands, 
and what action has so far been taken to 
implement Government directives for

nservations in recrnhment and promo-
tions and to amelioraie their grievances; 
and

(e) what steps have been taken or arc 
being taken to release all the arrested 
employees ?

THE MINISTER OF FOOD AND 
CIVIL SUPPLIES (RAO BIRENDRA 
SINGH) : (a) and (b). About 277
SC/ST employets were ai rested at Madras 
under Essential Service Maintenance Act 
for obstructing the working of the Food 
Corporation of India.

(c) and (d). SC/ST employees were 
dcmunding that ti e backing ol 200 posts 
of Assi^lilnl Gradc-HI may be filled by 
pronioting Category-lV SC; ST employees 
only out of tlie 30%  proniotion quota 
resLrved for all the eligible CaiegOiy-lV 
employees. Since the element of direct 
rccruitmei t. which is 70% for the post of 
Aj«sistant G rade-lll, excteds 66-2 J%  
there is no reservation for SC/ST emplo-
yees in case of promotion The Food 
Corporation of India follows the msiruc- 
tions isiucd by the Government of India 
in respect of ‘-ervations for SC ST in 
services.

(e) On reaching an agrcemeni between 
the management of the Corporation and 
the Associations of the SC ST employees, 
all the airested employees were released.

[Translation]

Special Assistsnrc to Raja.stlian for supply 
of Drinking Water

2049. PROF. NIRMALA KUMARI 
SHAKTAW AT : Will the Minister of
WORKS AND HOUSING be pleased to 
state whether Central Government propose 
to give special assistance to Rajasthan to 
solve ihc acute problem of drinking water 
iheic and if not, the reasons therefor ?

THE MINISTER OF WORKS AND 
HOUSING (SHRl ABDUL GHA- 
FOOR) : A provision of a.bout Rs. 2*̂ 8
crores has been proposed in the LTnion 
Budset for 85-86 for providing grants to




